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Will the Minister of Food and Apri-
<ulture bc p'easod lo state:

(a) the names of the drought-affect-
«d areas in Rajasthan where famine or
near-famine cunditions prevail;

(b) whether the Government of
Rajasthan have approached the Central
Government for necessary help o
meet the situation; and

(e} if 5o, the steps taken by Govu:n-
ment in the matter?

The Minister of Slate in the Minis-
try of Food, Agriculture, Community
Devel nt and Coop i (Shri
Annasaheb Bhinde): (a) Except for
the distriexs of Alwar, Ganganagar
und Bharawur, all other districts of
Rajos.han have been affected by
drought and scarcity,

(b) and (c). During 1986-57 Gov-
ernment of Rajasthan have so far
Annaheb Shinde): (a) Except for
reliet operations totslling Rs. 1150
crores. Short term loans for pur-
chase of inputs like seeds, fertilizers
and pesticides to the extent of
Rs. 3.4B crores were also advanced.
An accelerated loan assistance of
Hs. 4581 lakhs was also sanctioned to
the State Government for energisa-
tion of tube-wells for relieving
shortage of drinking water,

To meet the present drought condi-
tions in the State the Government of
Indis have allotted 1,500 tonnes of
gift wheat for free distribution.

Modern Transport Alrcraft Used by
LAC, and Air-India

*164. Dr. Karnl Bingh: Will the
Minister of Tourlsm and Civil Avia-
tion be pleased to state:

(a) whether modern trensport air-
eraft used by the LAC, sud Alr-Indla
are ad ly bonded against d
<f lightning hazards while fiying in
‘Horme; smi
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(b} the name and type of aircraft In
use in India which are not so bonded?

The Minister of Tourism and Civil
;;hm- (Dr, Karan Singh): (a) Yes,

(b) All aivcraft operating in India
are suitably bonded.

Code of Conduct for Legislators

*165, Shrj Inder)it Malhotra:
8hri D. €. Sharms: &
Shri Bibhuti Mishra;
Shri K. N. Tiwary:
Shri Hem Barua:
Shri Surendranath Dwivedy:
Shrl Ram Eishan Gupta:
Shri V. Krishoamoorthi;
—~Bhri George Fernandes:
+ Shri J. H. Patel:
Shri Madhu Limaye:
Shri A. B. Vajpayee:
Shrl Kanwar Lal Gupta:

Will the Minister of Law be pleased
to state:

(a) whether there is any proposal
defore the Election Commission to lay
down a Code of Conduct for the Legis.
‘ators (State and Central) for erossing
of floor after they get elected; and

(b) if so, the details thereofy

The Deputy Minister in the Minis-
try of Law (Shri D, R, Chavan): (a)
N, Sir.

(b) Does not arise.

Tourism in Orissa

*166. Shri gradhakar Supakar:
8hri N. R. Laskar:

Will the Minister of Tourism and
Civil Aviation be pleased to state:

(m) the total amount spent on pro-
moting tourist traffic to the places of
tourist interest in Orissa during the
last five years; and

(B) the steps taken to attract more
tourists to pleces of architectural
beauty In Orlsa during the current
yoan? 2





